LRINT2H. K umAL LAY IAponsaa
sged........2. Lf .................. . years, belonging to rgéﬁﬂg NI DHAN. Sﬂﬁf’lﬂ (Pﬂf’/m

?qar‘.‘?g.u.gﬁ?-. .m.g

service and presently working as . @P f ,fp d(’ ﬂ /% E N 2 ﬁ/\( ﬁ

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

ghter/wife of .07, ﬁy Sy ..

AR T

1595 i
| /7’ (Assets In joint name Indlicating the extent of joint ownership will also have to be
| 0l 7 4 given)

; Sr. Oescription TSelf Spouse | Dependant-1 | Dependant-2 | Depsndants
Ko, | Name(s) [ Name Etc, Name
0y [cash 2000/2 | NZL | NIL | NTIL | NTL
(i1} | Deposits in SBT

Banks, Financial £0:000 ]
Institutions And s | '’
Non-Banking  |CB = MiT i NTL | NLL N
Financial 14,000/
; panies
A Dﬁ% ! {)3 [
(illy | Bonds,
.Elehmb;wesemd
o NIL NIL NIL [ NIL | NTC
{lv} | Other financlal
institutions,
NSS, Postal o -
Savings, LIC NIL NI NTL NTL | NTL
Policies, etc
vy ?&ftm; l:emdes
| (detalls of d§
make, etc.) NIL Pl NIL " ¥
OIY | Sewelery (aive '
etails o .
weight and [\! - F ) f T, ol L3
value) [ -
(vii} | Other assets,
such as values T
of claims / NTL " n & 7
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given. A
* Dependant here means a person substantially dependent on the income of the
employee,

Jahish Ynst Rengyan



Petails of Immovs
[Note: Properties in

blL= S CLE
joint ownership indicating the extent of Joint ownership will

aiso have to be Indicated]

Br.

Description Salf

Spousg
Nama(S)

Dependant-1
Name

Depandant-2
Hama

Dependant-3

Ha,
. {I}

measurement)

Agricultural Land

- Location(s)

~ Burvey number(s)
- Extent (Total

NIL

-Current market value

Niﬂ NTL

NI L&

NIL

(i

Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measurament)

(i)

4

N

-Current market value
Bulldings (Commercial
and residential) '
Location(s)

- E{!NEY Jfdoor
number(s) h
~ Extent (Total
measurement)

- Current market
value

(i)

Houses / Apartments,
atc,

- Location{s)

- Survey /door
numben(s) W
- Extent (Total
measurement}

= Current market

V)

M

Etc, Name

v
Others (such as
interest In property)

(2)

I give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Please give separate detalls for each item)

&r.
No,

Description

Namie & address of 8ank /
Financial Institutions(s) /

Amount outstanding as
on :

------- FEATEEE I arn e

a)

(i} Loans from Banks

i i )

(1} Loans from financial
institutions

o] ment [£)
N %L— ‘
U

It

(illy Government Dues:
(@) dues to departments
dealing with government
 accommodation

S

9

(b} dues to departments
dealing with supply of
water

“

()

(<) dues to departments
dealing with supply of
electricity

1

FS\M\\ Kuandy - Retigan




{d) dues to departments N
dealing with telephones
(e} dues to departments
dealing with government
transport (including (A
Ircraft and belicopters)

(f) Other dues, If any T fo

!
rn

N L

(b} | () Income Tax including
surcharge [Also indicate =
the assessment year upto A /:'L N No \
which Income Tax Return ; (
filed. Give aiso Permanent | CTTPR Yg)1019
Account Number (PAN)]
‘{‘ii} wsaﬁ Tax {Also
Indicate the assessment
 year upto which Weaith NTL %
Tax rn filed j
(1} Sales Tax [Only in ;.
case of proprietary Ly |
business]
(iv) Property Tax I 1)

GPF/CPF/PRAN No. :- 11010 g Zégé X ;

Gender - ! M (M/F)

Date of Birth i= 7,\

g Ol“j l”‘i 9 17 | (oommv

S — N NN (A/B/C)

Cadre " [FEAR JEGISIATIVE ASSEM BLY, CEC. i
(Full Name e.9. B.AS.-Bihar Administrative Service,

8.5.5.- Bihar Secretarlat Service atc.)

Home District =[x HBOARTG |
I hereby declare that the above details are true to the best of my

knowledge and belief,
S— T T T
- Name of Employee; AQ{— LSH. WuMER RANIANV
P!acePPTFN ...... ; DeslgnatlanOCFIQEHTT;ENDIQNT
pate:. 03] 0.2] 202, pepartment: BIHNR LEQLSLATIVE ASY, 1‘75’ Ly
Note: Please sign each page of the declaration. Asset declaration form

must be In A4 size white paper with computer typed (single side)
in prescribed format,

;\&hm\x Ko Rengan



